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Double Shift in Kendriya Vidyalayas
1645." SHRI' GHUFRAN AZAM : Will the

Minister of HUMAN RESOURCE

DEVELOPMENT be plased to state :

(a) the number of Kendriya Vidalayas in
and around Delhi which run into two shifts;

(b) whether Government are aware that
most of such Kendrya Vidayalayas start at
.6.55 in the morning and the small children
have to face a lot of mental, psychological
and physical torture to reach the schools at
such an early hour; and

(c) if so, the steps taken or direction pro
posed to be given] by Government to en
sure that these schools srart at around 8.00
a.m. for the convnience of the small children
studying' in such schools?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN' RESOURCE
DEVELOPMENT (DEPTT.! OF EDUCA-
TION & DEPTT. OF CULTURE) (KUM.
SELJA) : (a) There are eleyan Kendriya
Vidyalaya in and around Delhi which run in
two shifts.

(b) and (c¢) In double shift Kendriya Vid-
alayds it is not feasible’ to start morning shift
at 8.00 am. or later because shifts having
middle classes and above run for six hours ten
miniutes and shift having primary classes only
run for five hours fifty five minutes. However,
KVS has decided to run primary classes only
in evening shifts in a phased manner. '
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Construction of Stadiain Gujarat

1647. SHRIMATI CHANDRIKA ABHI-
NANDAN JAIN Will the Minister of
HUMAN RESOURCE DEVELOPMENT be
pleased to refer to the answer to Unstrarred
Question 160 given in Rajya Sabha on 3rd
December, 1993 and state :

(a) whether it is a fact that Government have
not included the State of Gujarat in the list of
stadia being provided during the Eighth Five Year
Plan period; and the proposals have not been
sanctioned by the Central Government;

(b) If so,

(c) the details of the present status of the
proposal as on date alongwith other sixteen
projects which have been sanctioned so far; and

the reasons thereof;

(d) the measures taken or proposed to be
taken by the Central Government in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN  RESOUJfcCE
DEVELOPMENT DEPARTMENT OF
YOUTH AFFAIRS AND SPORTS) (SHRI
MUKUL WASNIK) : (a) No, Sir.

(b) Central Government has not drawn any
list of stadia to be provided to different States
during FEighth Five Year Plan. Central
Government only renders matching assistance under
the acheme of Grants for Creation of Sports
Infrastructure to various State on receintl of
viable proposals from them from time to time.

(c) and (d) The present status of the-pro-posals
of construction of stadia received and sanctioned
during VIII Plan period i.e. 1-4-92 to 3-3-94 is
given in the enclosed Statement (Set below). The
completion certifiect in respect, of these
proiects is awaited,



